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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I

(General information relating to legislative and other matters)
Monday 30™ September, 2002/ Aashvina 08 , 1924(Saka)

No. : 236
DETENTION AND RELEASE OF MEMBERS

The Dllowing message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha, Delhi, was
received from Assistant Commissioner of Police, Delhi Cantt., New Delhi:

“I have the honour to inform you that Smt. Kiran Choudhry Hon'ble Member of
Legislative Assembly, Delhi alongwith her supporters was detained U/S 65 of Delhi
Police Act. 1978 for disobeying the lawful direction of police at Kirbi Place Dhobi Ghat
at 9.55 AM.. »n 30.9.2002.

She alongwith her supporters was released at 1025 AM..from Same Place , on the same
day i.e. 30.9.2002.”

S.K.SHARMA
SECRETARY



